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power potential of the project it ea!-
mated at 70,808 KW at 60 per ~ 

load factor and it is expected to pro-
",.. irriptibn facill.tiea to about Ut,lIOO 
lIectane at land.. 

1IIJ6. Sbrl 111. L. SoaOi: 
Sbrl O. P. Tyagl: 

Will the MInister of Health aDd 
.FuIIiIy PIaaJl.iq be pleased to state: 

~ whether it it a tact that there 
D no regular lI.o.w of water in the taps 
of the Karbala Colony, New Delhi in 
apite of the repeated requests to the 
New Delhi Municipal Committee by 
1I1e residents Of the locality; aDd 

4b) .it so, the steps being taken to 
provide a reltUlar flow of water in the 
taps of the locality? 

The MinIster of Health and FamUy 
'1'IaaabIc (Dr. S. Chandruekhar): 
(a) and (b). The shortage of water 
in the Karbala Colony is dUe to the 
detective internal distribution system 
provided by the residents inside their 
oolony. If this defect is removed, 
regular supply of water will be avall-
able. 

'!'be tenements of Karbala have 
emnmon connections for their latnnes 
UId baths and the residents have ex-
1eBded pipe-lines therelrom to their 
quarters &nd have provided unautho-
rl8ed taps. The size of connection to 
common baths and latrines Of each 
Moclr Is inadequate to feed a large 
BWI1lIer of quarters of the blOck. 'l'he 
-remedy lies in improving the internal 
Det-work of pipelines inside the 
quartes by the residents theauelves. 

The New Dellii Municipal Committee 
have already strengthened the net-
.... 11: Of Municipal mains teedin« the 
Karbala Colony, and it is in a ~  

~ meet the entire demand of the 
~  

CuIa4Jaa AY 
115'f. Sbri B. N. 811uCn: 

8IarI BeCabnta Dana: 
Sbrl Ebrahim S ......... IIIIIt: 
Shri N. K. Sanghl: 

Will the I4ln.ister of ....... be 
pleased to state: 

(a) whether it is a tact that the 
GeYemment of Canada ha\le agreed 
to live 1I1ty year interest free DOIl-
project loan under their Development 
of India programme; and 

(b) if so, what are the terms and 
conditions for advancing the loan and 
whether anY' qreement baa been 
signed? 

The Deputy PrIme Jllnlster IUIII 
1IlDIIMI' 01 lIIwIee fSbrl Moradl 
Desai): (a) and (b). Yea. Sir. The 
Government of Canada authcrJSed Iln 
21st February, 1967 a development 
loan to the Government of India in 
the-amount of C., 11.85 million for 
non-project purposes. No conditiona 
were made for advancing the loan. 
The loan is tor purchase of com11104U-
ties like fertilizers, fertilizer compo-
nents, etc. and for purchase of compo-
nents Of diesel locomotiv •. 

The tertns of the loan are: Re-PII7-
meRt over a period ot 50 years Inclu-
sive of a grace peri9d of 10 years an4 
no interest charge or commitment fee. 
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Accommodation for Employees in 
Centre and States 

3359. Shrt Nitiraj Singh Chaudhary: 
Will the Minister of Works, Housin&' 
and Supply be pleased to state: 

(a) whether the Central Govern-
ment employees when posted to the 
states are provided accommodation 
by the State Governments; 

(b) whether the Centre also pre>-
yides accommodation to the State 
Government employees when posted 
at Delhi on State Government duty; 
and 

(c) it 80, the categories ot the State 
Government employees who are pro-
T.ided Wl"tli accommodation? 

The ,Deputy Minister In the MlnJstry 
.f Works, Housing and Supply (Shri 
Iqbal Singh): (a) and (b). Under 
the reciprocal arrangements arrived at 
between the Government of India ond 
most of the State Governments, reIIl-
dential accommodation is provided to 
each other's employees by taking up 
the matter at Government level. 

(c) The accommodation in Delhi is 
provided to the State Officials, to the 
edent possible, at the request of the 
State Governmenf ~  

FertUh:er Plant bl Goa 

3360. Shri Shlnkre: Will the Minis-
ter of Petroleum and Chemleals be 
pleased to state: 

(a) whether Government have san-
ctioned a Rs. 20,000,000 fertilizer 
plant in private sector in Goa; 

(b) the capacity of this plant and 
the time by which the plant is likely 
to start production; and 

(c) the progress made and the ex-
penditure incurred so far? 

The Minister of State in the Mlnis-
try of Petroleum and Chemicals and 
of Planning aDd Social Welfare (Shr! 
Raghu Ramalah): (a) Yes. 

(b) The capacity ot the plant will 
be:-

(j) Ammonia 200,000 tonnes per 
annum. 

(ii) Urea 340,000 tonnes per 
annum. 

The plant is likely to go into pro-
duction by 1970-71.' 

(c) The progress made by the party 
for setting up the fertilizer plant is as 
foUows:-

Land.-Government of Goa have 
initiated proceedings for acquiring the 
land and it is expected that the land 
will be handed over to the party in 
September, 1967. 

Plant and Equipment.-Two engi-
neering firms have been selected for 
submIssion of bids for the project be-
fOre September, 1967. One of the 
companies will be selected by Novem-
ber 1967 as the overall Engineer. and 

~  for executing the job. 
Since the project is being set uP in the 
private secttlr, f!XPC!Jlditure incurred is 
not available. 
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